
(Amount in ₹)

Sl no
Name of
Creditor

Date of 
receipt

Amount
claimed

Amount
of claim
admitted

Amount 
covered 
by 
security 
interest

Amount 
covered 
by 
guarantee

Whether 
related 
party?

% of 
voting 
share in 
CoC

Amount 
of 
contingen
t claim

Amount 
of any 
Mutual 
dues, that 
may be 
set‐off

Amount 
of claim 
not 
admitted

Amount of 
claim under 
verification  Remarks, if any

1 ACCGST& CE Rajapalayam 6.6.2025 4965730 0 0 0 No 0 0 0 0 4965730

2
The DCIT, Corporate 
circle, Madurai

30.5.2025 924544550 0 0 0 No 0 0 0 0 924544550

3
EPF organisaiton regional 
office , Tirunelveli

30.5.2025 9124 0 0 0 No 0 0 0 0 9124

4
EPF organisaiton regional 
office , Madurai

30.5.2025 667708 0 0 0 No 0 0 0 0 667708

5 ESI Corporation, Madurai 29.5.2025 3771 0 0 0 No 0 0 0 0 3771

6
AC(ST)FAC Rajapalayam 1 
circle

2.6.2026 3459496301 0 0 0 No 0 0 0 0 3459496301

The order passed on 
2.5.2025 and no 

provision is made in 
the audited balance 

sheet as on 
31.3.2021. Can be 
finalised after 

auditing the books of 
accounts

ANNEXURE 7

Name of the corporate debtor:POMMYS GARMENTS (INDIA ) LIMITED; Date of commencement of CIRP: 13.5.2025; List of creditors as on: 27.5.2025
List of operational creditors‐Government Dues

Details of claim received Details of claim admitted


